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No. 4 Bill
[Secretary]

(2) The Foreign Awards (Re-
cognition and Enforcement) Bill,
1961.

12.23 hrs.

COMMITTEE ON ABSENCE OF
MEMBERS FROM THE SITTINGS
OF THE HOUSE

TWENTY-SIXTH REPORT

Shri Mulchand Dube (Farrukhabad):
I beg to present the Twenty-sixth
Report of the Committee on Absence
of Members from the Sittings of the
House.

1 also lay on the Table a copy of
the Statement showing names of
Members who have been continuously
absent from the sittings of the House
for 15 days or more during the Four-
teenth Session.

12.23] hrs.

APPROPRIATION (RAILWAYS)
No. 4 BILL*

The Minister of Railways (Shri
Jagjivan Ram): I beg to move for
leave to introduce a Bill to authorise
payment and appropriation of certain
turther sums from and out of the
Consolidated Fund of India for the
service of the financial year 1961-62
for the purposes of Railways.

Mr, Speaker: The question is:

“That leave be granted to in-
troduce a Bill to authorise payment
and appropriation of certain fur-
ther sums from and out of the
Consolidated Fund of India for the
service of the financial year
1961-62 for the purpose of
Railways.”

The motion was adopted.

Shri Jagjivan Ram: I introducet}
the Bill.

Incursions
12.24 hrs.
VISVABHARATI (AMENDMENT)
BILL*

The Minister of Education (Dr, K. L.
Shrimali): I beg to move for leave to
introduce a Bill to amend the Visva-
Bharati Act, 1951.

Mr. Speaker: The question is:

“That leave be granted to intro-
duce a Bill to amend the Visva-

Bharati Act, 1951.”

The motion was adopted.

Dr. K. L. Shrimali: I introduce the
Bill.

12.25 hrs.
BUSINESS ADVISORY COMMITTEE
SIXTH-SEVENTH REPORT

The Minister of Parliamentary
Affairs (Shri Satya Narayan Simha): I
beg to move:

“That this House agrees with
Sixty-seventh Report of the Busi-
ness Advisory Committee present-

ed to the House on the 2nd
December, 1961”.

Mr. Speaker: The question is:
“That this House agrees with

Sixty-seventh Report of the Busi-

ness Advisory Committee present-

ed to the House on the 2nd
December, 1961.”

The motion was adopted.

12.26 hrs.

DISCUSSION RE:
INCURSIONS

Mr, Speaker: Discussion on matter
of urgent public importance, Shri
Vajpayee.

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): Sir, I seek your indulgence
and the indulgence of the House in
one matter, I do not know how long
this discussion will continue,

CHINESE
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